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the om
charges

Demanp No 142—Carrrar OvurLAy ON
Posrs ANp TrrLrcraPHS (NOT MET FROM
Revenvus)

“That a sum not excseding
Rs, 398,42.00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in  res-
pect of Capital OQutlay on Posts
and Telegraphs (Not met from
Revenue)”

Demany No, 143—-0OtHER CAPITAL OUT-
LAY OF THE DEPARTMENT oFf COMMUNI-
CATIONS

“That a sum not exceeding
Rs 1,13,57,000 be granted to the
President to complete the sum
necessary to  defray the charges
which will come 1n course of pay-
ment during the year ending the
3ist day of March, 1068, in respect
of Other Capital Outlay of the
Department of Commumncations,”

10.22 hrs.

MinisTrRY oF Foop, AGRICULTURE, (oM~
MUNITY DEVFLOPMENT AND COOPERATION.

Mr. Speaker: The House will now
take up discussion and voting on
Demand Nos, 32 to 37, 121 and 122
relating to the Ministry of Food, Agri-
culture, Community development and
Cooperation for which 10 hours have
been allotted.

Hon. Members preseat in the House
who are desirous uf moving their cut
motions may send slips to the Tsable
within 15 minutes indicating the =zerlal
numbers of the cut motions they would
ke to move.
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Demarp No, 32—MmastRy or Foop,
AGRICULTURE, COoMMUNITY Deviior-
MENT AND COOPERATION.

Mr. Speaker: Motion moved:

That ¢ sum not exceeding Rs.
99.29,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charge which will
come in course of payment during
the year ending the 3lst day of
March, 1968, in respect of Minis-
try of Food, Agriculture, Commu-
nity Development and Coopera-
tion

DEManp No. 33—AGRICULTURE

Mr. Speaker: Motion moaved:

“That a sum not exceeding Rs.
6,17,89,000 be granted to the Presi-
dent to complete the sum neceg-
sary to defray the charges which
will come {n course of payment du-
ring the year ending the 3lst day
of March, 1968, in respect of Agri-
culure "

DEmAND NO 34—PayMEiNTS TO0 INDIAN
CounciL or AGRICULTURAL RESEARCH

Mr. 8Speaker: Motion moved

“That a sum not exceeding Rs.
11,00,39,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charge which will
come 1n course of payment during
the year ending the 31st day of
March, 1968, in respect of ‘Pay-
ments to Indian Council of Agricul-
tural Research.”

DEManD No 35—ComMMuniTY DEVELOP-
MENT PRoJecTS sNp Narionar ExTEN-
SION SEIRVICK

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 7,60,000 be granted to the Pres:-
dent to complete the sum neces-
sary to defray the charges which
will come In course of payment
during the year ending the 3ist
day of March, 1948, in respect of
‘Community development Projects
and National Extension Service.”
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DeManp No. 36—FoREsT
Mr. Speaker; Motion moved.

"That a sum not exceeding
Rs 1,07.63,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
Slst dey of March, 1968, in res-
pect of 'Forest’.”

Demaxp No. 37—OrHER REVEnNUE Ex-

PENDITURE Or THE MiNIsTRY OoF FooD,

AcRicuLToRE, ComMmUNITY DrvELOP-
MENT AND CO-OPERATION

Mr. Speaker: Motion moved:

“That & sum not exceeding
Rs. 25,60,04,000 be granted (o the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘Other Revenue Expenditure of
the Ministry of Food, Agriculture,
Community Development and Co-
operation’."”

DrManp No. 121—Purcaasg or FoobD-
GRAINS AND FERTILIZERS

Mr. Speaker: Motion moved:

“That a sum not exceeding Rs.
4,76,61,76,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come In course of pay-
ment during the year ending the
31st day of March, 1868, n respect
of ‘Purchase of Foodgrains and
Fertilizers’.”

Desanp No. 122—OTHER Caritar Our-

LAY OF THE MINISTRY OF FooD. AGRICUL-

TURe, CoMMUNITY DEVELOPMENT AND
CO-OPERATION

Mr. Speaker: Motion moved:

“That a sum not excesding Rs.
21,10,59.000 he granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
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8ist day of March, 1068, In res.
pect of ‘Other Capital Outlay of
the Ministry of Food, Agricuiture,
Community Development and Co-
opcuﬁm‘."

Shri Lobo Prabhu.

Dr. Kamnl Sipgh: On 1 point of
information, 8ir. I wish t0 make a
request. In 1952 when the Psrliameut
bad met. many times the Speaker had
given Members of Parliament who were
new an opportunity to initiate debates.

Mr. Speaker: That is not to be raised
now.

Pr. Karni Singh: This is a thing for
future also, not only for this debate.

Mr. Speaker: Even for the future it
cannot be discussed now.

Dr. Karai Singh: Other parlies
should be given an opportunity.

Mr, Speaker: I know; most of the
partles have suggested that to me, But
it should be discussed between your-
selves first. Till you, the parties of the
Opposition, discuss it between your-
selves, naturally, 1 am just continving
like this. It is better we meet one
day-

Shri Ranga: It has been a tradition
throughout and I do not see why there
should be any kind of a discussion
among ourselves at all

Dr. Karnl Singh: You must give
everybody a chance.

Shri Lobo Prabhu (Udipl). Will you
give me a chance?

Mr. Speaker: Shri Lobo Prabhu

Shri Lobo Prsbhu: Sir, I hope, I will
be able to speak without having to
yield my place again tu others. The
subject is a very important one. wit
thousands, millions statving and dying,
food is not a subject in which there is
room for party politics. It is not
a subject in which criticlsm
has any place unless it 15 constructive.
It is not a subject where mere repetl-
tion for ten hours should pass for
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rhetoric, It is a subject which we must
examine with care, with a great deal
of thought and with a sense of res-
ponsibility which perhaps has not been
realised so far. It is a subject which
has been with us for 30 years, since
1839 our food problem has been with
us as something almost natural, some-
thing almost we cannot do without
If, therefore, I appear in any way
aggressive in my debate, it is because
of the age of this problem; it 15 be-
cause it has become a dogma. The
food policy has become a dogma with
the Food Ministry of fear and fumbl-
ing and I may sometimes tend to be
critical, but I wish not to be mis-
understood. I am trying to do my
best.

I have been in the Food Miaistry; 1
have been concerned with this pro-
blem for a very, very long time and
if I do say something about it, I am
saying it not only from my hcad but
also from my heart.

Shri Sezhiyan (Kumbakonam): From
the stomach also.

Shri Lobo Prabhu: 1 would like the
Food Minister and the Food Ministry
to consider only three tabies publish-
ed in the Economic Suivcy. The first
relates to the indices of food Pproduc-
tion, the second to the ndices of
general prices and the third to the
availability of food These statistics,
very startling statistics, scem to estab-
lish that our food problem 1s not rain
made but 1t 1s man mad?; it is not God
made but it 18 Government made. I
wish to point out as well as I can that
these statistics establish Lhat every-
thing this Governmcnt has dome has
gone the opposite way. Therr claimi
that our food problem arises from
population, grom drought and from
shortage of inputs 1s completely refut.
ed by these statistics,

1 refer first to the question of prices
and production which these ~tatistics
disclose. The present availability is
of 142 ounces and the present price
index iz 315 for foodgrains and 272
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for food articles. In 1952 when the
availability was less when the avail-
ability was only 13.9 ounces, the index
was only 100. So, it is apparent that
with a greater avatlability you have
an index which is more than twice.
There is, therefore, no connection bet-
ween availability and price,

The second question is about the
effect of population. These fgures of
availability make allowance for popu-
lation. After making that ailowance,
we have 14.2 ounces per head Just let
us see what this means. 14.2 ounces
1s only one ounce short of the general
average for the last 16 years—15.3
ounces Is it starvation, gentiemen,
to be one ounce short? I thwnk, our
problem, looked at from those figures,
15 cne which 15 not explained by the
ministry's policltes and by anything
which the Ministry has yet put out.
Then this particular figures of 14.2
ounces must b¢ moderated. A third of
the population 1s under nine years of
age or over 65 years of age, they are
presumed to consume only half of the
ordinary adult ration. This means
that our ration today 1s something in
the region of 18 ounces, the higheat
possible cereal ration in the world,
and yet, we have a famine, vet we
have to go begging for grains. I went
the figures to be explamned. Those
figutes arc theie What I imply is ths,
There 1s a difference between what is
available and what is consumed, bet-
weet: the ration of halt a pound or
eight ounces, which is allowed in all
our towns and thus figure of one pound
or 14 or 15 ounces There fs a «iffer-
ence and this difference is made up by
the food policies of the Government.

The second factor to take (he blame
is rains or monsoon and that w alse
one of government's making This is
a country of continental proportions
where there is always drought in one
place and flood in another, If you look
over, you will find that between one
year and another, the difference is nut
so much Perhaps I may remin the
hon, Minister that last year ahout this
time we were all congratulating our,
selves that there was a good monsoon,
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{Shri Lobo Prabhu] Government have been responsthle
but laterly 1t has developed-—at least for what we are suffering today.

the Food Ministry says that—to be
the worst monsoon, the record for a
hundred years or more. How can that
be? 1 would not deny that the people
are not starving in Bihar, I would nct
deny that there 1s shortage, but that
shortage 1s made by the Government.
I you put the maginot lin® acruss
Bihar and say that not one grain shall
go to Bihar from the neighbouring
States, the people there are oound to
starve; the shortage is gomng to be
cxaggerated, the people are gomg to
go short of food What happens?
Please listen to the other factor. With-
out a crop, the largest proportion of
the people have no work they have
no purchasing power and this lack of
purchasing power is matched with an
mcrease mn  prices That iz jyour
famine 1n Bihar, that 1s the famme
made not by rains but by man, not by
God but by Government

I come to the third factor, the
shortage of inputs It 1s always said
that the Government 18 doing 1ts »est
and that 15 not realised—ius policy
regarding fertihsers., The produtcion
last year of 723 muilion tonnes is the
same as the production 1n 1855-56
Since then, I would like the Minister
to mark the increase in fertiliscrs.
from 100,000 tonnes to 840,000 ionnes
this year; there has been no shortage
but the crop production is the same
as it was ten years ago Take irnga-
tion. In 1955-56, 246 lakh hectares
were 1rrigated, at present theve are
350 lakh hectares irmgated. What has
happened to this water? Why has the
production not gone up swmnce 19562
That means that in spite of this water.
this insurance against a bad raonsoon
your production remamns the aame'
Take the other item, expenditrue of
Government including the expendi-
ture on community projects; 1t ha<

risen from Rs 90 crores m 1980 1o
about Rs 260 crores in 1963.
With all these inputs, what has

happened to our production during the
last ten years? It 1s where it was
There is only one answer to this and
that is, the controls. The controls of

I can illustrate that in another way,
You can see three differsnt phases of
controls, In 1932-53, Government sus-
pended controls and the production
index by 1856 had risen by 20 points
and the price index had fallen by mx
points, it fell more; it fell more in
1954, 1t fell to as much as 30 points,
The production also rose from 54 mil-
lion tonnes to 69 million tonnes Se
from this one act—] am very proud
of that one act for which my leader,
Raja)), was responsible; of course, a
great leader on the other side, Mr.
Kidwai, was also responsible—you i{n-
creased production and you reduced
the prices.

Now we come to the next phase,
1956--62 In that phase, =ontrols v ere
reimposed, not in a very defimte way
but fortunately for this country, i:n a
wise way administered by, I would
say, a good Minuster or a very cdidble
Mmister, Mr Pati], relaxing them all
along even after they were cnforced
The production went up by 10 points
in the index, but the price went up
by 18 points.

We come to the third phase, from
1863 to the present, the phase of con-
trols, the phase of Kamara) Ministers,
I mean, the phase of the de-Katnarajed
Ministers, What happened? During
that period, your production had gone
down by ten points and your paice
index has risen by 115 pomts These
statistics are there for any one o see
m the Economic Survey Never in the
history of this country has there been
such a rise in prices in just four years.

Now we must examine as to what
happened 1n 1963 What cnanges in
policy and procedure were there, what
brought forward this change, thiz in-
crease 1n price, this fall in production.
I will make one statement Today,
the controls have made cultivation a
crime [ am not referring only—my
hon. friends are there watchful—to
the Preventive Detention Act und te
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dbe gheracs threstened by the com-
munists against the landlords. That 1s,
of course, an extreme mamfestation of
making a cultivator & crinunal, But
even the other things, everything that
the Government has done aince >962-
83, have discouraged production.

I shall begin with the sx changes
which took place after 1963 The first
1s procurement What 1s procuremen’?
I think, there are a good many of our
friends there who are quite famuhiar
with the procedure, how the sillage-
officers fix a very high quota “or the
weak and the poor cultivators and a
very hight and favourable one to the
rich The rich man again turns around
and makes hix money by profitcering
by hoarding because he feels that what
he has lost—according to him, with-
out reison-—must be made up from the
public Therefore, you have procure-
ment as one barometer of prices. As
procurement increases, the prices in-
crease 1 would like the Minister 1o
verify that for himself, from 1963 as
the procurement rcse up from 440,000
tonnes to 4 7 mullion tonnes last year—
of course, this year 1t has oeen just
27 milbon tonnes—the prices have
continued 1o rise,

The second 1s the restriction on
movement which goes down to the dis-
trict or even to the taluk boundaries
Has the Food Ministry realised that
these restrictions only put a premium
on smuggling and black-marketing,
that the risk involved in smuggling,
that the costs and wastes involved 1n
smuggling have to be made up by
higher prices and that every contrac-
tion of the free area of movement
means new levels of differences, new
rises, constant rises, in prices?

The third change made was that
procurement was extended from rice
to wheat and other coarse grains. It
was not realised that these grains, not
being controlled, were able to make up
for the deficiency in rice.

'The fourth change made was that
procurement would be made rot only
in surplus States as before but in
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deficient States. I do not know what
logic this was that in a place where
there was not enough food, Govern-
ment should come and say ‘please give
us’, or rather not! ‘Please give uy’,
but ‘Give us what you bave vecause
we want to store it' perhaps for rats
and perhaps for other persons worse
than rats. But this simple logiz did
not strike Government that .0 pro-
cure where there is a deficiency was
not only cruel but very very—I would
not use the word ‘stupid’ but—unwise,

Shri S, Kandappan: Let him use the
proper word

Shri Lobo Prabha: The fifth zhange
was the introduction of rationing, and
the waste involved in ratioming. Why
does the Food Ministry not take note
of the fact that in Delhi 500,000 ghost
cards have been recently discovered?
500.000 cards mean that one-seventh
of the population receives a double sup-
ply This 13 not all, I am informed
that in Delhi quite a large part of the
population eats in hotels. These people
also draw their rations without fiving
up anything to square up with the
food that they get in the hotels, Thus
1s what ration means Ration means
waste, ration means deception and
ration means the loss of food for those
who want it

Lastly, we come to the most im-
portant consideration of the constant
rise In prices to which Government
have also coniributed by rawsing their
own procurement prices It 13 natuval
that when prices will rise only fonls
will sell in a hurry; other wili only
sell what is necessary to meet their
requirements and the rest must o
mto hoarding This is the reason why
in th® midst of plenty people are
perishing. You have encouraged dis-
honesty, you have encouraged greed,
you have encouraged the worst torms
of exploitation....

Shri Sonavane: Has the Speaker en-
couraged all this?

Shri Lobo Prabhu: I am not refer-
ring to you, Sir.
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Shri 8. K, Tapuriah (Palt): At least
do not encourage interruptions Lke
this

Mr, Speaker: He is suggesting that
the hon. Member 1s expected to ad-
dress the Chaur.

8hri Lobo Prabhu: I am not address-
ing the Chair but our friend there, it
he likes

Mr. Speaker: But he is not expected
and he 15 not permitted to address him;
he is expected to address the Chaur.

Shri Lobo Prabhu; I have used the
ierm ‘you’ 1n a generic sense, but I
iender my apologies to the Speaker
for it.

I would request the Government of
India to undo what happened in 1963.
It 18 not difficult. During the next
three months, they can suspend res-
triction on movement; they can sus-
pend procurement, because in the
next three months there 18 no procure-
ment, there will be rain and peuple
will be busy and hardly any grain
would come to the market. This will
have a psychological eftect. This will
prove to you that these curbs which
you are putting are the cause of rise in
prices. If you want to stimulate move-
ment into the market . .

The Minister of Food and Azricul-
ture (Shet Jagjivan Ram): ‘You' means
the ‘Chair’.

Shri Lobe Prabhu: I am sorry. If
Government wants to shimulate move-
ment to the market, they have alieady
a provision 1n the Essent:al Commodi-
ties Act to acquire grain and to re-
qusition grain al hxed prces, Let
this be done, let this be done with the
producers, and let them be paid the
procurement price and then the grain
will come to the market !or a better
price. If after three months, there is no
improvement, if after three months our
people are not saved from the famine
which Government expect i July,
they can return to their controls agn.
Let them try this for three months., It
1z & very important issue, an issue of
Ife and death to our people, an issue
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which has been made worse by the
Suez Canal trouble, an fssue which hag
been made worse by many other diffi-
cult circumstances. I would beg of,
Government that in this period there
should be a moratorium on the policy
followed since 1968,

Shri N. Sreekantan Nalr (Quilon):
So that the banks may monopolise all
the grans,

Shri Lobo Prabhu: I do not want
my attention to be diverted becausge
my time is limited.

The next point that I wish to make
is In respect of production. With the
crash programme of production Cove
ernment are very hopeful of achieving
an agnicultural revolution with batter
seeds, with more fertilisers and so on.
But may I point out that with all this,
when the Chief Ministers were here,
Government did not realise that they
were giving them only Rs. 6 crores as
grants and the rest as loans and still
they are short of Rs. 20 crores Guv-
ernment do not want to give them
ecnough money even to 2xecute the
plans that they have” For irrigation,
the Food Minister should demand of
the Finance Minister that there should
be no limat to the expenditure

So far as irmigattion works are con-
cerned, 1 am glad to reler to you, S,
now and say that about a fwrinight
ago, you had said that if the expendi-
ture on Bokaro to the tune of rbout
Rs 1000 crores were suspended. all the
jrrigation works in the country could
be accomplished. So, we lave the
support of the Speaker who was in
the Steel Ministry before and who
should know what Bokaro is So, the
Food Minister has to press the Finance
Minister to give him as such money
as he can for irrgation.

The next plan that I would suggest
15 this. About one-seventh of the
total area is culturable waste. Let it
be given to anyone who wants to
cultivate it. If people cultivate it, they
will employ labour and they will pro-
duce food. Let not Governmeni kesp
it fallow in the hope that the landisss
Inbour will some dxy have J*
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My third point is in regard lo the
serapping of prohibition. One could
weep when one sees these idle palmy
trees standing; when toddy could feed
the hungry people, one could weep
that people struggling for the sugar
which these trees can produce it but
for a policy which is completely out-
dated.

1 now come 4D the most Teilevud
part and the last part of my speech,
about the budget, and abot! what
economies can be effected. ] want to
emphasise one thing that for rawising
taxes totalling to Rs. 115 croics, the
Financo Munister has started 8 process
of inflation which has sent up the prices
of the food articles from 232 points
to 253 points In the last s1X weeks,
due to these Rs 113 uores Of rew
taxes, the prices have nisen by 21
points, the highest ever reacthed and
that too In anticipation of those taxes;
very few of those taxes have becn en-
forced and only the railway: have
raised their rates, but 21 points have
been registered in the price o food-
gramns and 10 point- in the general
index. Rs. 115 crores represents only
2 per cent of the total expenditure of
Government which comes to Rs. 5:50
crores Can Government not make 2
per cent economy In their Ministries?
Is it so difficult” The economy 1s only
to the extent of 2 per cent. "he Fin-
ance Minister himself had considered
a cut of 10 per cent necessdry. Why
should he not insist that 7 2 ner cent
cut be imposed on all Ministries? That
would enable us to forget these taxes.
That will start a fall in prices. As for
the Food Minustry, I can indicate many
cuts. For instance, I do not know if
the Minister 15 aware that snce last
vear 1n the secrctariat of mis Ministry
the number of officers had been raised
from 247 to 360. When we are think-
ing of economy, the number of ouicers
in the Minstry is raised. When we
are thinking of economy, the grant to
the ICAR has been raised from Rs. 7.8
to Rs. 12.8 crores, the grant for Lew
agricultural schemes hay hern raised
from Rs. 1 crore to Rs. § crores and
the grant for capital expenditure has
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been raised from Rs. 28 crores to
Mr, Speaker: Yes.

Now, is it necessary in a year when
we are so short of money to indulge
in these expenditures? Then thcy are
making a provision of Rs. 24 ctores for
trade losses in foodgrains. Have they
considered that with this big gap bet-
ween purchase price and selling price,
a provision of Rs. 24 crores for trade
lotses W someibing (vt ot Yot
the conscience of this country, that

must even shock the conscience of the
world?

So 1n the name of the gpeopl: of
India, I demand that these figures
assembled by me may be considered,
If they can be answered, well and
good If they cannot be answered,
they may be accepted. At lcast, I hope
the Food Ministry after 30 years—I
was myself ip the Food Ministry; I see
Dr Rao; he was also there....

Shri Jagjiwan Ram: The hon. Mum-
ber set the process in motion.

Shri Lobo Prabhu: I hope after 30
years some light will dawn on the
Food Minustry so that som: day n
the future it may not be said that the

Food Minmistry worked only :n the
dark.

Shri T. Ram rose—
Mr. Speaker: Yes.

Shri Sheo Naraln rose -

Some hon. Members: Let Shri Sheo
Narain speak.

Mr, Speaker: No, on the last «ay.

Shri Randhir Singh (Rohtak): 1 was
at the top.

Mr. Speaker: No question of top or
bottom

Shri Randhir Slagh: You have bk
me at the boitom.
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@ @ vl s ¥ QW WW-
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R 1 o ferty wf o arx § Fe foer
612 B Wi 1 g A o Tff Ay
2w gt arrer e 2 @ €
SR GEE LR RS A

% fage sl o aw g fa
o g fo o fred e wnel o A
I FTH T AW T o1 [T Ag
femr o, @ W @@ S g el
= av § fs € gt 3w & sirewne
wrdd ? qfe wrd gy Afa wow
af @ v, W@ fag @ ol e
ruw RN gt erad § el o
o 3w & far fiw s« & w2
oY AT WAT T &2 wX wHAr W
o FAF A aa § 1 W g AuR
AIYE WIUTH §T TJEEA AR ¥ q°,
A g welt g i I ag ¥ Al
FUERT | W aw X wA &
agr w7 a%¥ § o qg dwrq, mim
witg ot § swe it @ FT A W
ey g
17 hrs,

¥ s wvegw ¥ pfE o o WY
waTg T g o SA wfiw s
g § e i oY gt 3w wor
& & vt wrfgy Wi o gy gEet
oy off i arfyge 1 Ffer wwad
®" 0% foFmag gt & ot § A g
g fe ot ot g gk & e Am
WA 9T Z1 & drem A st
o & 1 whe & ofiwi # qaw
W g sA 3 EeT

o FT gweq wr g g
s & o oAl Aar e
wfirg wret Ty @ o3 Ay Aifa v
HF] ®<AT £V | 7 Wt feew Oy
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delve spaewy fin et agf & 7 W
it agt & 1 wvl Ay v ¥ ol o
fargre & o qai s §, W dw
ay Wt @ T §, ¥y woare oY
|1 & & Aot w1 fgary o aam-
fr & o fax 0 waw A aff s s
g wE &1 w7 § oK A W o
welrg Sfoaew § f dwe off waear
Ty ¥ gatw fagre & wexe aff W
aear § 7 wafan ¥ qtr § fe
ffa w1 g @ 9T A FAT
wifge Wi ag ety sfraea v oy
¥ § TR s7q wAr afgy o

% ury & Areuw ¥ qoE { fAagw
T wigat § fr ag amaw ot v
wfE} ¥ F T oher g afes
FORT Yoy 9T /ey 912 war s
g TTHTC TF FRrEAndt e § W
W ¥ wutoTe WX ¥ @Al Wt
o 3EY wg & ATAY Y woy gy &
forxr &7 | @ & wrgar f fe @t
W GO T WA & g7 6 qON
feréilz & 2 & sl WIT 59 X
TR T & 0T FOF |y A
werefy § fim e =Y ey <y § Forgme
¥ g Y frer @ @ Afwr o Oy
& goere & goT wigar g fr e
am & yre wArsr Y § A fre A
500 WX w7 o A frwar wifgw o
ot azg e 2 b iz Tl ff gAY
15 %0 feY o Tt At feeft snfigr
afgr oo femy 0 Foraeft ot
W G 97 ¢ a7 sveew §
gt axz § araT o) faw @7 § W
907IF TT 100 TT 77 gfg %1y ey
gl g @ foam 1§ wro
A e hmawa g 55
¥ oy & =Y wrar i e sxl
s artery ?
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fafreed wwe wg far v § f
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aY FnfTat a8 ¥y qoere ot oA
¥y ghft 1w 2 it oY o AR
wne ¥t of nefg :  fareT Samer
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¥t ¥ w1 it fagr a7 AfwT GG 6

1 fear man faqae ATy St warr

¥ Wr @Y w1 @ § a SuR wifEx

o T g 7 & weeR A W

Tl g ¥ Agaw AT fge

X % fafie we # fafrmg s &

9T, 60 TIY, 70 X I 30 T A7

Y fE wwd vamay am ) FE v 7

W w T wWm FErn W9

w1 g & Ao wafal & I

ox amp  fuifea w7 fear sy 8fes

W RE et e

o Y 100 %97 w7 faw wr & At Y

T 125 §0 77 faw w1 § AR FH R

g0 &l w faws w1 ) A yparefs

W7 Y X {9 AT I AL I5AT

& 8 @1y A%z da7 A WA 1w

R &A1 737 qrr A8 § afew a5 vy

R 9 TR TAX AT ¢ | e Aifw

#T TFH w74 F for v & v

W @™ ¥ fag oz 30 § s Shqar

fagra gt 3w a1 gy oifs 2w i

W Fww & w g

wraw ¥ gaeat #Y ywmfasar Yy

gyt | @ gram & g g9 T A%

WY | WY ¥ ATeqR ¥ wOpT a6t

ragen i enfaggutfodies

T ¥ VI EARTIT AT §E@T 927

arg, A 5 M & 57 9§ Wer w@T

wifge e waw &1 Fw JERR

v fwar amq | R ¥ fodr o
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wifdwrr wr eny § % awfvy srefiear
wFoere ¥t ot wifge 1| gt gk ey
¥ xrwnwr e wpw M AR FA Y
o YR &1 w17 w7 gk § oy day
s 7 gt fgwfewrr off wfgg ¢+
wre qur gfe dify o avw R ¥
fag ¢ wwdt § for wrr o of
Tt & gurdt fewfer dife oft § sowr
o sfeam v &) gl e femfaw
ifa wt & 27 afcorr gur ¢ fr gorAT
T 9 o g ! FTEIC ST F AT
g wT O &, 3 wAsT AT S aXg
Faltoerar &

% qm¥ gra A ¥ 99 ag
gwra @ wigan g e fafae &=,
wifirZy Afcar AT 47 15 Twe & fpet
qfear & qra ¥ sarer o ad A
wifgg 1 e &) e faad o 4T o<
FI FOT AT HAZE AT E 2 THE
vt O faeelt f wifge dfsrew
2 TFT AT & 719 /NG FH, T X
X AT AT 31 AT € ol
FEA T T A aw o @’ ¥
T WY AT wow wfgy o &
Frfraerlt s 357 w1 & u A
g 3 FeTT § FT wws § WY M
wiggT ganrd A s o &9
Tiferd} 9T I w9 TFY § TN A
ax 3w Wy gt fife
oY & oY W g AT Y o v
¥ T7Z VAT T WA AN § o

arpxifar fagre # ar § $aor
T e #§ 7 & ol T AN
w& | grgEtie fawre wrwr @
wnry o) w=gy wfiw € &g ¢
kT ¥ ety v W frg giom
¥ dw ong G WA T ¥ dw P
9 AT T o™ v @ A W w2 ¥ ot
o fia™Y v 97 wow qafee aff
¥ qrf  fwer woere v wd ¥
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et Wk ¥ serary 3 Figrat o) el
it ar< i oite g wnt ¥ wer o
| wfar ag ygw fn fewr o)
o IA% W w@ ¥ dnfire Tt
B qIAN W ¥ e A ST
wwr ot & v oy o gw i dw
¥ et wod oy aow i B T |
W T ¥ I T dmfaw ¥ wgfae
0¥ ¥ Wt e 7 FHTCH 3T Fd
¥ vt fipar qr A FrAAr a0k g
ot ag waww ot ofc @ dTmEw
qra TR § Ty & IR
¥ frdxr won fe ag T0 QT AN
qqeaT w vF aIT g 9% e
FL A @ gt qw Wi frdd
mar AT RN AR L T
TTRTT Y YT 6T T FY g 7R
FRT T B VAT TS THT FTAT
qt ot 9% v ¥ 9% feafgsrr aff
wifge Wik I =g o qaw A
AT AR | woRTC Y Tedet &
o Frfeay YT a7 e odY ao o7
W AT T AT £T qAFA N
YA THTH WIOW  §T AT g 51
wet & amg & Fiw 1 s AT N
Tz feqrgw o TAdT W@ F |

Wt Qo To At : (WATWL) werq
7z, WX W ¥ AT g oW
 qFZ § IWH AU TR
arawat AT ) 1943 ¥ IR ¥®
1966-67 ¥ WX TAJ T TR W
A% WA & WL OF O HeIT Ay
WRE v o} Kaawr f fr
g fage AN F AqEIR §
w1 ¥ qran)

T8 waax gung ¥raa § fw
20%f €7 AT ¥ O T4TT WO
H OTWT N FAFY T W
WX wrx Wt % w1 feart gretw Y
WY AW v qraw ¥ Forg e gar
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Wy ¥ Py ¥ fay @ E
T g fiv ag werr qufer oy ate
P AR FAY R T wEw
) cwmm¥ ap1951-52 % vAT
forear e grar W, ¥ WA
feara 199t ¥ ax oy v
% e 20 gy & wfgw aff
ag qrar § 1 20 wiewa ey awT
#fay foow 1941 20 AWt wwT
¥ g fam wwX ER M@,
gt wdl W wrd woew draed
foa adF Tt WA At
N fow g9 & €F 9 Fa797 7,
g 7T WY oo g FT
wiary  fa3wi & wom 9T @
T 3 WX k9 g g &
il ¥ 20ad qg¥ ¥y ord g wfuw
OW g ) D wmw R
Wt W fEur g F da W
o g @y wF Fa
area §, feara & ¥ o qrea §, Bfew
gt ¥ s agdfe O S
fom wpre T W7 HT qE AW
o\ Iasr gHtfaar wdr gk § forad
femr & 3 &7 awa gfsg § ok
W) qfx ¥ 37 Fr avwe sy § w6
% goer ¥ qoT wrgeT g fw wr g
T aY o Afa o s e
N arear fifa . war goeT #
fram T ! Sk WH
ufrragr§ 7 @ o TR ¥ T
& woiw mar ¥weedy Fwimfe
Tl W gfee { ey, T uwSaw
gt §, AW gferd T oy, TR
ke e il Gl

aoere A1 oW 2w dxAr
T 10,15 20 Agd NN ¥
WY HCE ¥ AR T e
1w femm S fey ot &
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w1 I s & wifggan,
Iawt weer A wfgg ar)  TEw
! & wymar wfgd 4 | @@
R I & fag ot wifg? W
o A /4 O &y feam e
w Fomy g fegwr &
W v BY PNY WEE Y AT
¥t g Wwd At § f o e ool
Y gy ¥ fawy gk A
g fear &1 gerAw g o
799 a1 ¥ agrmar g€ WK
T qefr qrg gw R G AW
wivt qywga ¢ fr gt M Foreely
fewrf AX wrf g€ v & o &
a 15 wioww @A wfaw gar §
Jam § foar fend & & wwan
ur | gz ey & feafe % 0 &
qama g o ag avet ¥ fag fawrt
v wifawg ) v fearf AR w
W YT @ ow
FEC A IR T ST AR a
gl e fm ¥
faarf Faw wam wfor QAoaraw
dit ufuw I A sow f W
a%| gAgEw ¥9 Tff T O
g

WOOTT A A1 Faman “ag fewy”’
qf vl e d o Ay g ey
3 sarf Wt w7 Wwd N gow
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0 Tk w § o o e
wr & ofew wos et wrer §
WX ow vl gww Wromfr g, =@
forat amad & forw g ¥ ot ey
v § it s goere # wnw
X “wg fgam”’ W o o
W fto qwe 480 M werT WGt
WK ag wrw & femrr WY o
woft ot 7f | wfmd e wOw
WY g aadwT O gt i @
WE wr wer foamt & groe
o ogare ¥ ey oy W e
W) feara wedr T 9wy Hramar
YT AW WY Y wer wIveen g WX
Ty SR w e

A @Y T I qF qaeifaear
W GEw W gWT § e agt wyd
qr q § 1| O wF saw foyfrer
v § e gr R v @
AT Bfir Tt W @ E
o N @ g e ag wr v o
1 Tg wET A g wWifw g gant
folr v amar Ay & 1 g wor A
¥ ofcfeefadi o7 fenre w< & wrh
Fl 1 WA W@ q¥m

17.14 hre.
[MRg. DEPUTY-SPEAKER tnn the Chair]

& vyt g g fe feam &Y &
A W g & g ) Fawrr s g
gt wqmer & WY gF Ay qfc-
o & ) T g 3w W feeiA
& & W v g Y g Aw A mw
qd § w4, NeT AT o6t a@ &
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oWy v wiw Aft € oot
oW oo § e
@ R ot oge i kW e
TRl wR ft W oraw
T W @ §) N ow ol
§ 99 & fo?d fpem qooer & T
o feww & qre A feer & st
A T T R 1 e o Y A
e & 25 gt T AAM Bt @
§ ¥ gam & o A A
Y A ¥ 1 T o ¢ fr
o T e W #1 e A
¥ FFAT | W7 ST AN Y arn
§ @ Ay Y wrea Y | ey

& 97 i § op ot T @
fart & ANawr 3t N TARfop wfs-
e § ST R qft aden o ds
FCAE ar %A | & aw Fpar ofiare
Yo g & o g s g age
L RLCR(CIR AR R E R
& o at A fowr w7 dw B W
o wwar § A aneder Rk @ U
¢ {1 ft o oY AT wRT O W
WY 3w B g A e w1 g L
7 ey qwbvagyi feafr &1 3o s
¢ 5 @ W o7 A D 7w wTh
ghi 1 g7 w At S @ ¥ frare
& aF qg=T fed o AT 7w aw
stafia e,

o A® ¥ g a% O 7 gaA
t o7 3 T wgfe i
WTF § WA 25-25 QN W g
O ® o T 91 ) ¥ i
W W AN gt Qe o ag
frwer g 7€ & Wil gu% Ty & 2
wfirwtn w1 Taifer & 1 & qunw
o sy AR ff farr e Yefon
qhr o 1€ Wi forw e ¥ S qf
¥ 7T O o T & Wy fsar
o ¥ Ao ¥ ¥ Gt i Qe
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5% Taiifing st & 3z & forkd o
qeT wor® & falt ff wro W gur
fireft afre ax g wifm st o Y € Wit
Ut oie €y wnd ¥ gy wrad
T T8 W G dTT N o @
¢ fs Wnft g3 mffy get & goww
13 fefaar e & @iw vt o=
amgr feld ol | & wwAT Tgev g fe
T & gome § F 32 g
TFT ¥T ¢ | I§ W AOE] A @0
o Y 6 OF T &7 Mg W
W qT fair ¢ fr agr o) eoedy
19 %1 gwrforeer & wrnforgar §
W TE a0 qyafen TRT GO
dmTwTaR

W T ¥ efwew A
s g 3 A @%T AT WA WK
MM Srsmifen yaT @ e v
Mgy Frarrr ¥ fw
gud o ® e o wiEd
faefr e wfgy gefufem & fa@
T A T wwa Wil | wfew o
wfgd wfes ar M aww@ § 1| qwgud
At A & frl aw S ¥ ant
s o wifg & Agr ¥ o @ g A
fET Al ¥ & fodd orft wat &
A A g gF g, gwrr A
§ 3 ko o tw dw S & o R
W & 1 fare  ug fearfrde @
¢ fe agtdqw & & ferld whomd qar
T &) g wve St ke
afy At e fagre ¥ ww e E
T ag e & 1 W AT 10-12
B 9T ot favwar § 1 FE g A
7 #dt Iufeqn § ag T e W g
et v Y werend fig & s g
fie wifer wro o ag @i T Fd A
W E 1 ux oo R g P ey
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[%t 2o g0 wat]
§? Aicag it qo ol Ao o wifr o ot et o ¢ wfaew B,
Ruwifesiemomagtas wigemievw d i wom §

T o oAyt u fadhlt rway B
b ¢ a7t s wive QY At ag g
Ty §m oY & fad ¥R fs-
w13 | ¥ gaaar § f ag 9 faefer wror
Tgr 9T ag 7 fal § f S dveard
7§ ot 1 e Mafreed o ifer 3
o7 KA ¥ g ¥ A Ny
wTX T arwA? ¥ g27 ¥ ORY Faark
gramd aarf ord | gw 80 @Y wdr
1At # 7 w1 9T faark gramd
avr w%

W WA 6 W ey 3 gaT
FIT W HE G A7y AT AU E R
ot af § | 99T TF qRIFE AR A
waT § 1 1955 § W ¥T 1966 A%
were qeeg X w x oWk faen,
i 7 % @9 Iy FAAY @
R food qg o™ ¥Hamw @
at® % ey & Fag w1§ sqafeqvaamn
aff o 1| o wawar g fe o wwe
3 frate & g & fod 1 qu dwz A
FC R & fad are w faere waalt
37

ta ¥ wfafowr g 1@ s i
¢ | TP IF INEA @R W W@ G,
fiwamii #1 qfw o< fafepay faa A
T ¢, & awmar § fw qe el x@ WA
w #ggE Wit s feqet & R T8
T WA Jwz § ) AT e gl
-qA wfenw 1 Gin fefrgrn wiia
o foiid & 1 39 & wergere forad §
feog N awfay § s NRUF,
ow weity fodr %1 &y w7 W fady
a¥ § wgh 9 A fpara §, A wTRAAT
8, 37 ¥ wrpht fafewra qr 7 § )
T aft wve dw &, faw ¥ @@
T WA WO a, @i g A
faarm € wrefy faferaa oo mft &

gt fwara o S ac fy 8, s@ W
T G &7 a1y AT Ty &, waife
fer oa v weR HHw @ N WA
¥uw g Wl D & s A o
o & wf w7 oY wg, Afer ag
ot ar feara @t e fafeeny
a7 T we qrf 1 g A fewlt wx
sy ¥ draew W, fear @t

W oy, o fis ity wd &
ferar g &

gegT # vgaa § fv onfa @
*F ¥ WiT AT A7 & ) wvr f -
gure & 98 FORTC W SN et
¢ O, T 5B 4T § W w0
wgdh grlt, fer awr 7y § v W
W R-QUTC o7 IRT *7 T § wr F—
Wi ¥ gE 19 76 & e F vy of
% 1w yifw qu & foarT #) o aw
T gw & 1w fwwa B eph
faferas ag 74 &, qfa o< 3w w1 Wi
wfaere 4t §, iz ¥ saw ok &
an Fa®, o serT # s afr &
Iq HY wodt g% o Ifaa gE o
T WY

AgaF T Y N
gy WY e & o ¥ W) v g,
I W W F T B AAGH W
A E, e Y wigsy Wi fwata &
sfe 3a% Wy w1 e gt wAR
wien @ wror gk 2w F e owr W
wrefew §) o fwera & sfir for nd
sy v s fioor §

Shri Annasahib Shinde: I am glad

Jan Sangh is supporting land reforms.

Shri Bal Raj Madhok: We always

support lang reforms, but do it the
right way.
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Wgevownt: M iy
wer wft ff, W et e @ W
wY sare & A QT 1 4 AR wAT AT |
W FoR ¥t wiv @ mi ot Gw wmg
i § /ey wg aw s W
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o gurk dw & o feafew §, 3w
M gfiz § 0 @ g oo Fmr ®
o e e &w & Tmw 9 qf
&, frcg 7 Ay @ A ot F
wan gy wg o% Swrw 7 Afg
PR B T §, TN A ey
W W &) wlemtaY | feae vl
3 W apfee yiaww Igeem WAl

wgt ow  faeew w1 waw
woere 7 o wrg-fify W ow faaor
Fife de ot Nfge 1 dfr gaw
ol wra gAY Bwr Y TweY Halz
faar v § W grdy Aifaur oo
wer @Y ¢ ) gk dnma dat #

Fargeer % FoQ wrewT #, ogt fgareer

2w & a gfonn qear § ok
qemerz §, T fgarad sy £ o
g qEar § 7 AT W W W
& fag awd & 1 % €% O qwT W
urg & w¥ § N i gfew & W
7 TN A W e et A
¢ dgw¥ I Fwd gl wdar
HAET wT TF RS ST A7 g §

vrfare € 3w o § < 3w X ow
#ifar s Y wrwemar ff, afe
§ w7 SN & ¥WT wwiy aw
"QWRANT F WRCIT Tur Y, ww ey
TR Wy ShEEe W o e
1274 (Al) L8D-p.
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T fireert sl Suvive o aft wery
¥ 1y e gy 1 & wroft w W
¥t G & EoRrT Rt s 8 e sty
w & A W fomen ¥ wow
et A W owwk & oW
wit syar § e ag acere wff @
farelt s W ff Rl §—F o o
Y ey oy wer wlgg
wi o fer @ W @ witx Wi
T AR QI R wW won
wff | ¥ T gk W e
AP smmewi
WY OET RNy @Y e, w Ao
=fify B F anit TTHW AT Y T
& it o v A iy S s
@ @ b ey ag dvw frew
TS FTT DY

wig g e W 9w o ag
oy ¢ o wx fuq s daw ¥ 9w
FawT IO F 1 g AR g

7 iy v T N gEwne’ S
qu # | Tk wfafom g ot ww
TR 99 §, 3T F A Sy ot qeqy
¥ ) W gwhy W fiufy o § fe
¥ F 0T Y AT T o W 9y
¥ g W W ¥ oo ww Wik
Wik I & wr & 1 o feaw
o, N, s R wrfe v g v -
WX N waw ¢, AT @ Dfafoen
WESw s WA A
T & N grfre oy ar @ §,
Y FFT SEI T WA, ¥g 75
e § | qg g ax ¥ W o feg
{1 W awaTR g qrk e
w fer w7 3w OF 1 wfin o
wret agIg T wRe ¥ xw e 3 dn Wy
wt v tomewes for € o, afy ag
worTe ANy s Tedl, dYWtd
A &7 Wi o fowr
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[fY To 70 wui)

wrofiy wrdw g & e W
Tl T A% T W &) ug Aw oW
o &, wx wwer oF e gRer
vy ufilr e W@

X 95 ¥, I glewm A,
W U= gaen o gw vW & fag
'R Ty A Sm B awa e Wi
W o ¥ ax i ¥ A 35 v
i fify w fawm )

Shri Randhir Singh (Rohtak): Mr.
Depuly-Speaker, Sir, peasaniry is the
very backbone of the country, He is
the pivotal figure, the very lfe and
breath of the nation 1 have to say
with regret that the stature and status
of the peasaniry is not fully recognised.
I beg to be pardoned by the treasury
benches for saying that a spirit of dis-
appointment, melancholy and frustra-
tion has:. overpowered the entire
bulk of our peasantry in this sub-
continent. He 13 not as energatic and
jubiliant as he should be. Why?

There is a saying by Igbal

AT ATEHY § A qTY g
#oft g, dr W g, I,
g oY 3 0

There was a time when peasantry was
everything That time was not far off;
it was within the lifetime of the great
bard. Now the pessantry is being
exploited. 1 warn the Government
through you. Naxalbari is an indica-
tion. The peasant should be treated
well, as citizen number one of this
country, quite often he is being termed
as God of Food, but he is not reckoned
to be 50, He should be a copartner in
the development of the country and
Government should recognise him ns
citizen number one in the country.
Unfortunately beause this is not done,
he has begun to feel that he might be
a precurfor or torchbearer of revolu-
tion in this country. I am a Congress-
man, but I feel if the conditions are
not harnegyed, there might be a revolu-
tion in this country at some stage.
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T ey frw & Y oot ®
Y zwm,

g o ' @ 8 ow oAy

iy
This is not what he i3 going to be-
lieve. Through you, Sir, I beseech the
Government to read the writting on
the wall. Let the farmer be treated
as the first citizen and allowed to

participate as such in the development
of the country.

I have got a few suggestions to make
in this connection. Give him a re-
munerative price. He is not getting
even of half of what he is investing
Mr. Deputy-Speaker, you are a kisan
yourself and you now a kisan is in-
vesting at least Rs 250 per kila for us
produce of wheat. That means ha
should invest Rs. 40 to Rs. 45 per biga.

And what 18 he getting? Only Rs. 30
o 35 per bigha. So, firstly, he must
get a proper return, & good return.
Now he 15 running away, saying this
15 a losing bargain. What can we do
when these mllions ang trillions of
peasants start turning thewr back on
agriculture, leave their hearths and
homes in the willages? What will
happen to this country? That 1s more
dangerous than a Chinese attack on
our frontiers, more dangerous than a
Pakistani aggression, or anything of
that nature. Therefore, kindly take
notice of the needs of the kisan before
the situation worsens further.

Then I come to marketing. Now
whatever he has got is looted in
mandis He 13 being fleeced, he is
being exploited. This mandi business
must stop. You sghould take over the
wholesale trade in foodgrains. You
can ask the Food Corporation to do it.
You have to save these poor peasants
from the wolves, the exploiters and
the middlemen. This is the second
suggestion which I want to place be-
fore the House in all humility.

Thirdly, you should save him from
the taccavi business. He does not need
any taccavi loan, which is a legacy
the British, Save him also from
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short-term ioan is given and next year
hls bullocks are auctioned or his pro-
perty is attached. Thiz is the treat.
ment which you are giving to the
number one citizen of this country,
8o, if you want to give him loans,
kindly give him for long term and at
& cheap rate of interest, I lmow that
my hon. friend, the Agriculture Mirus-
ter, has much warmth for the kisan
and I quie appreciate jit. He is our
great leader and now he is in charge
of the Agriculture Minisiry. He has
risen from a humble beginning and he
has rea! warmth and affection for the
Jisan, the poor, the down-trodden. So,
I want to tell hum this Do not give
a single penny to the kusan, if you
want 1t to be returned the next year.
If you want to give hum loans give
him loans for a long-term  The private
money-lenders, the taccavi business
and the co-operative societies have not
been able to help the kisans and those
schemes have been a thorough fajlure
A kusan should not have anything to
do with such mstitutions As I sug-
gested 1n the first session of the Lok
Sabha, 1f you can establish an Indus-
trial  Finance Corporation tg grant
loans to industrialists and traders, it
1s a big question mark why you can-
not establish such an institution for
granting loans to the peasants The
peasants, smail or big, must be given
a large amount, not a few hundreds
but, say, Rs 15000 or 20,000, to be
repaid over a period of 15 or 20 years,
The interest also should not be more
than, say, 2 per cent per annum. The
amount should be recovered in easy
Instalments, I know that the Minister
has made a commitment in this matter
and he has real warmth 2or the peasan-
by If you want the peasantry to
stand on their feet and produce more
you should provide them finance on
attractive terms. That 1g my sugges-
tion about credit,

Then I come to crop insurance. Last
time the Minister had agreed to this.
Natural calamities like famine, floods,
frost or vagaries of water destroy the
crop of the peasants When a small
unk or butallow or a fountain pen or
chattal can be insured, why not the
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crop of the kisan which is worth
millions of rupees? I know that the
Minister wants to do it. let him
introduce the crop msurance scheme
without further delay.

Another thing which should engage
his immediate attention iz flood c.ntrol
Rainy season has already set jn and
there are depressions everywhere,
particularly In my State. Millions of
acres of land would be under water.
Kindly see to it that you take imme-
diate steps for the draining { water,
either by digging drains or by pump-
ing, because 1t ultimately affects the
production of foodgramns Would you
believe me when I say that nalllons of
maunds of foodstufts are ‘estroyed by
the non provision of adequate raeasures
In respect of flood control Geovern-
ment {s lagging behind 1n his Kindly
take immediatc steps and rec that
floads do not do further haim ta the
production

Then I come {o pests and piant ¢i1s
cases Would you helieve 1t when 1
sav that nearly about 20 pcr cent of
our total output is destroyed by pisis?

Shri 3 B Kripalani: 30 per cent
Shri Randhir Singh: May be, 1 said
20 per cent so that it may rot startle
anybody It will be between 20 and
30 per cent Disease experts say that
there are about 40 diseases and near
about 85 species of special disease
which atfack all on a sudden the rice
crop Similarly, there are ! undreds
and hundreds of diseases for wheat
also  So, [ would reguest him to take
blological chemical, cultural or guaran-
tine steps to put a stop to the detert-
oration or destruction of crops by pests.

My next point is about soil crosjon.
Nearly about 200 millfon acres ¢f cur
land, which comes to about one fourth
of the entire agricultural iand of this
country, is eroded We are row fold
by experts that about 2 per cent of
the soil of our country is roded every
vear. In my own State, ;n Haryana
and Punjab near about 80 per cont of
the land is affected by erosion This is
a serious problem Government should
take note of it and take such steps aa
are necessary to prevent soil erosion.
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{Shr: Randhir Singh]

Coming to fertilizers and ranures, I
am very grateful to the hon. Minister
for the dynamic efforts he has put in
to increase the production rf nitrogen-
ous, phosphatle and green manure In
dhis field we have made much progress
and quite 4 good quantity 15 being pro-
duced But that is a small fraction in
comparison to our needs The produc.
tion of fertilizers has a direct btearing
on food production If we increase the
production of fertilizers in this coun-
try, coupled with the supply of im-
proved sceds, to which I will come
later, our production of foodgrains will
{ncrease by leaps and bounds

Then [ would like tc say a word
about irrigation We have irngation
only in 21 to 25 per ¢cent of our entire
tand, which 18 a small figure Out of
%20 million acres., we have irrigatior
only in 88 million to 69 mullion acres,
This is disappointing In tne First
plan, you set apart and expended Rs,
400 crores, 20 per cent of the entire
smount, in the Serond Plan you spent
nearly Re 571 crores and in the Third
Plan about Rs 900 crores I appre-
ciate that It was quite a big amcunt
‘thet you have spent. but when we
compare 1t with the size of our coun-
iry, 1t 15 not sufficment

Now we are going about with a beg
gar's bow), trotting every nook and
corner of the world for food, which 18
most humilating It is humliating
aot only to us but also to the peasan
try It is a slur on our peasantry that
this country of ncarly 400 millioa pea-
sants cannot provide food to our
brethren Kindly give ou: peasants
water, electrlcity, good seeds and other
incentives You will see that they will
give food not only for vour require-
ments but also a surplus which you
can distribute to Canada, America or
some other needy country. Instead of
getting food from America, we can
supply food to America with cvompound
interest This is not tall lalk but a
fact. Our peasants are the best in the
aorld, the most hardworking, i1tell-
gent and patriotic. It fs s matfer of
shame that we have to import food-
grains from abroad.
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About agricultural implements, our
agricultural implement is the poor
plough for hundreds and thousands of
years, 1 would make a specific ye-
quest to the Minter, through you.
Produce as many tractors as possible, if
not bigger ones, smaller ones or med-
lum ones, and supply those tcactors
at half rates to the cultivators. I
read an article day before ycsterday
that bullock power is proving costly
and that tractor power is proving
cheaper

In my own State there is a sort of
competition. My hon friend would
say that for small cultivators it will
fiot be economic No Sir; I have been
se¢ing in my own village that people
who have got about 10, 15 or 25 bighas
of land, have been tilling their own
latids and are making mdney out bf it
by tilling the lands of others also.

This bullock business has become out-
moded Now the cultivator wahts more
and more tractors from you. Give
them the tractors and vou will ste
that the whole thing is changed within
a couple of years

Then, there is a very serious com-
plaint about electricity Six or seven
towns 1n the country are consuming
nearabout 56 per cent of the entire
clectricity  produced in the country.
Stop that The natlon first the coun-
try first our people first and fowns
afterwards Kindly see that a major
portion of the electricity 1s supplied to
the farmers and that too at half rates
if you can.

Then, there are two important points
I would Yike to subrmit that you should
take specla! notice of improved seeds
and the high-ylelding variety program-
me because canal water along with bet-
ter seeds determines the yield or out-
put of the land It you could intro-
duce improved seeds, the output
will be greater As per data avail-
able only 20 per cent of the land Is
under improved seeds these Gays. This
is most disappointing Experts say
that it takes about 5 to 10 years to
pring the entire land under the im-
proved seeds scheme. 5 {0 10 yewra is
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a long time. Would you kindly see to
it that we teke to improved seeds as
early as possible?

1 will say something about n.ultiple
cropping also From the harvesting of
rabl to the sowing of kbarif, beiween
these two harvests, about three
months elapse. This span of time of
ngar about 80 to 100 days should be
usefully employed. Erotic types of
ragi. wheat, paddy, maize and jowar
should be a third crop. If you do that
in areas of irrigation instensity, that is,
wherevere you have irrigation in large
guantity, you will see that it makes
much difference.

Then, tubewells are proving very use-
ful where canal irrigation is not avail-
able In this connectlon I would like
fo submit that do not give money to
the farmers for tubewells—Rs 5,000
to each farmer—because most of the
money goes for bribing I tulked al'cut
it quite a number of times. Do not
give the farmer the money. Give one,
two or three tubewells {o a village
from the Government side where there
is no irrigation by canal. It will
change the entire situation in the vil-
lage and you will see that the pro-
duce In that village goes up a number
of times.

1 mentioned one thing last time snd
this time also ] will repeat it, namely,
reclamation of land. Introduce this
and It will be a very great incentive
to the faymers. Give them grants.
Why do you not give grants and con-
cessions to kusans just as in England
they have under the Agriculture Act?
They are giving Rs. 15 to Rs. 20 per
acre to the kisan for reclaiming the
land. Do it in India and you will ree
that the farmer will realise its im-
portance and will feel that he has snme
share {n the administration. Becruse
we are not giving anything, the kisan
has no interest as it is not a lucra-
tive profession for him. If you help
Iim because this iIs something of na-
tional importance, I feel that yoy will
be able to harness something.

They, § would lke to submif about
my m‘&m Take, Hacyana to the
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the Denmark of India. Haryana is a
boon for this country. The land of
Haryana is of gold—not only land, but
our animals, buffaloes. calves and bul-
locks. Develop them Give them as-
sistance and I assure my hon. friends
that if you develop Haryana, every
Member wil]l haye a buffalo or a cow or
a bullock as a sort of a gitf You
should be proud of it. Kindly culti-
vate this very important region of our
country. It is nof because I belong
to that reglon but Haryana is ltke the
Milan region of Italy,

Shri Bal Raj Madhok: Do not talk
of Lyallpur.

Shri Randhir Singh: I am grateful to
you.

This is a most fertlle region. It you
give water to This region and fake
notice of animal husbandry in this re.

gion, 1 assure you that we will be very
useful for the country

M¢t. Deputy-Speaker: The hon, Mem-
ber's time is up

Sbri Randbir Singh: I had to say
something about dalry also. I am
grateful to you that you have given
me time which I did not deserve. With
this I make & submission to you again
that you woulQ take seriously what I
have suggested to you and implement
it for the cause of the peonle. for the
bengfit of the nation and for the beng:
fit of mankind.

Mr. Deputy-Spesker: You deserved
that time because you said that

Haryana is going to be the granary of
Indin.

Before I call upon the next speaker
1 have to make an announcement.

Hon. Members may now move the
cut motions to Demands for Grants
relating to the Minisiry of Food, Agsl-
culture, Community Deyelopment and
Cooperation, subject to their betag
otherwise admissible.
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Skhrl B K. Naysaar (Falghat): I
beg to move:

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1".
{Failure of the Land Reforms Policy

1]

8krl Yaskpal Singh (Dehra Dun): 1
beg to move:

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1",

[Failure to ban cow slaughter (7)]

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re, 1".

[Policy regarding digtribution of ferti-

lizers and good vanety seeds (8)].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1"

[Supply of foodgrams to non-Congress

Governments in the States (9)].

“That the demand under the
head Minmustery of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1",

[Poliey regarding the fxation of price

for sugar cane (10}].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced o Re. 1".

[Nationalization of sugar and rice

mills (11}).

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re, 1"

[Fuilure to lift zonal restrictions on

the movement of foodgrains (12-].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced to Re. 1",

[Foilure to bring forwerd crop inss-

rance (13)].
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Shri Rumaviar Shastri (Patna): 1
beg to move:

“That the demand under the
head Ministry of Food, Agrieul-
ture, Community Development and
Cooperation be reduced by Rs,
100"

{Need to reduce the heavy expenditure
on pay and allowances of high
officers (18)].

Shri Bhola Nath (Alwar)' 1 beg
to move-

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced bv Rs
100".

[Faulty working in the allotment of
funds for short term and medium
term loans to kisans in rural areas
of Rajasthan (17)].

Shri Ramaviar Shastri: I beg to

move:

“That the demand under the
head Minustry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs
100"

[Sloyw progress of agricultural educe-
tion (23)].

‘*That the demand under the
head Minustry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by RS.
100".

[Need to increase the number of agri-
cultural colleges (24)].

Shri Yashpal Singh: ! beg to move:

‘“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduceda by Ras,
100", ..

[Need to improve the working of
Food Corporation of India (28)}



0999 DG. (Min. of ASADHA 20, 189 (SAKA) Food, Agri. etc.)

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs.
100

{Desirability of Intensive Agricultural
Distnet Programme (28)].

*That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs,
100.”

{Desirability of giving preference to
minor {rripation schemes (27)].

“That the demand under the
head Ministry of Food, Agricul-
ture Community Development and
Cooperation be reduced by Rs.
100"

[Need for incentives to sugar cane pro-
dycers and for supar mills (28)].

“That the demend under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs,
Iw ”»

{Need to improve the working of the
Central Warehousing Corporation
(38)].

‘“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs.
100."

{Need to improve the working of the
mechanised farmg (30)].

Shri Gadilingama Gowd: 1 beg to
move:

“That the demand under the
,head Ministry of Food, Agricul-
ture, Community Development and
C&opention be reduced by Rs.
100.”

(Failure of the Community Develop-
ment Scheme, Panchayat Sanitis
and Taluk Commiitees to perform
the objects for which they were in-

“tended (33)).
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“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Cooperation be reduced by Rs.
100.”

{Need to effectively implement Co-
operative Depertment’s schemez for
increased food production (38)].

Shri Ramaviar Shastri: I beg to
move:

“That the demand under the
head Agriculture be reduced to Re.
1'"

[Failure to make the
(34)1].

land fertile

“That the demand under the
head Agriculture be reduced to
Re- l'll

[Failure to increass the production of
cotton in the country (35)].

“That the demand under the
head Agriculture be reduced to Re.
1",

[Faslure to make the country self-suffi-
cient in foodgrams (36)].

“That the demand under the
head Agriculture be reduced %o Re.
1-”

[Failure to ensure disease free agricul-
ture (37)}

Shri K. M. Madhukar (Kesaria): I
beg to move:

“That the demand under the
head Agriculture be reduced by Ras.
1 .ID

[Need for makwmg adequate arrange-
ments for plgnt protection in every
village (38).]

“That the demand under the
head Agriculture be reduced by Rs.
100.”

[Need for imparting education to grew
suitable crope in changing seaons at
village levels (39)].
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(Shri K. M, Madhukar} “That the denand under the
“That the demand under the head Agriculture be reduced by Ba.
holodwmuredwbym 100."
1 -“
|Need for development of fsheries

[Need for comprehensive programme
Jor wmplementing minor irrigation
schemes in famine stricken areas
“n].

“That the demand under the
head Agriculture be reduced by Rs.
100.”

{Need for a government scheme for
the manufacture of small tractors
“nj.

“That the demand under the
head Agriculture be reduced by Ra,
100.”

[Need to make adeguate grrangements
for traiming of tractor drivers (42}

“That the demand under the
head Agriculture be reduced by Rs.
lw-”

[Need to test agricuilturci land at vil-
lage level and give advice to far-
mers (43)].

Shri E. K Nayasar: I beg to move:

“That the demand under the

head Agriculture be reduced by Rs.
100.>

[Failure of the agricultural production
in Indic (44)].

Shr{ Ramavatar Shaski: I beg to
move:

“That the demand under the

llimwmxebendueedbyh

[Need for preserving the plants (4)3.

“un]J.

“That the demand under the
head Agriculture be reduced by Rs.
IN."

[Failure in implementat:on of Inten-
swe Agriculture Schemes at district
level (48)].

“That the demand uunder the
head Agriculture be reduted by Re.
100"

[Need to protect plant from locusts
and other tnsects (49)].

“That the demand under the
head Agriculture be reduced by Rs,
IM."

[Need to make land productive (30)]

“That the demand under the
head Agriculture be reduced by Hs.
100."

[Need to increase the production of
agricultural farms (31)).

“That the demand under the
head Agriculture be reduced by Rs.
100.”

[Need to increase the production of
fruits and fruit products (52)].

“That the demand under the
head Agriculture be reduced by Rs.
100.”

[Need to provide incentive to jormers
in order to increase sugar-cans pro-
duetion (53)1.

“That the demand under the
head ‘Agriculture be reduced by Ra.
100.”

[Need to make available minow frvigs-
tion facilities to farmers (M)].
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Ohri Shols Nxih: I beg to move:

“That the demand under the

h::gmmwebeuduudbym
100.

[Nesd for adequate arrangement of
agricultural marketing in Rajasthan
%5)].

“That the demand under the

head Agriculture be reduced by Rs.
100."

[Inadequate arrangement for boring
operations in Rajasthan (56)].

“That the demand under the

bhaad Agriculture be reduced by Rs.
100.”

[Project for ground water exrploration
m Rajasthan (57)].

*That the demand under the

head Agriculture be reduced by Ra.
100.”

[Nead for starting training scheme for
tractor driving in Rajasthan (58)1].

Shrl Gadllingans Gowd (Kurnool):
1 bag to move:

*That the demand under the
head Agriculture be reduced by Rs.
lm.!l

{Need to give proper representation to
the actual farmers and experts 1
farming in the delegation fo F.A.Q.
and other meetings and conferences
(™}

“That the demand under the
head Agriculture be reduced by Rs.
100.”

[Failure of the scheme of youth activi-
ties in villages (74)]

“That the demand under the
head Agriculture be reduced by Rs.
m."

[Failure to make proper atsgssment of
the. raports of the State Govern-
ments regarding proposals for grant
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of prizes to the highest producers of
paddy in the country (18)].

Shri Ramavaiar Shesiri: I beg 1o
move:

“That the demand under the
head Payments to the Indian Coun-
cil of Agricultural Resesrch be re-
duced to Re. 1.”

[Failure to increase the milk produc-
tion wn the country (60)].

Sarl Gadilingangy Gowd: I beg to
move:

“That the demand under the
head Payments {o the Indian Coun-
cil of Agricultural Research be re-
duced by Rs. 100.”

[Need to invent paddy transplanter for
mechamised forms (85)]. .

Shri Ramavatar Shastrl: I heg to
move:

“That the demand under the
head Community Development
Projects ard National Extension
Service be reduced to Re. 1",

[Uselessness of Development Blooks
(90)].

Shri E. K. Naysnar; [ teg to move:

“That the demand under the
Community Development Projects
and National Extengion Service be
reduced by Rs. 100"

[Fasiure of Panchayati Rej i» Kergls
(91)].

Shri Bhola Nath: I beg to move:

“That the demand under the
head Community Development
Projects and Natiepal Exteagion
Bervice be reduced by Rs. 100.”

(Faulty working of Community Is-
velgpment and National Exiension
Service and Locgl Development
Works in Rajasthen (93)].
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Shri Ramavaiar Shastri: I beg to
move:

“That the demand under the
head Forest be reduced to Re. 1.”
{Failure in preservation of the forest

Wealth of the country (83)].

“That the demand under the
head Forest be reduced by Rs. 100.”

{Need to preserve forests (96)].

“That the demand under the
head Other Revenue Expemditure
of the Ministry of Food, Agncul-
ture, Community Development and
Cooperation be reduced to Re. 1.”

[Failure of cooperative sOcieties in
benefiting the poor people (89)].

Shri E. K. Nayanar: 1 beg to move:

“That the demand under the
head Other Revenue Expenditure of
the. Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

{Inadequate allotment of food to the
Kerala people (101)].

Shrl Ramavatar Shastrl:
move:

“That the demang under the
head Other Revenue Expenditure
of the Ministry of Food, Agricui-
ture, Community Development
and Co-operation be reduced by
Rs. 100.”

[Need for development of khandsari
industry (102)].

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Food, Agricul-
ture, Community Development and
f:a-gpention be reduced by Rs,

[Need to improve the breed of horses
in Indws (108)].
Bbri X. Rsmaail (Coimbatore): 1
beg to move;

“That the demand wunder the
head Purchase of Foodgrains and
Fertihizers be reduced by Rs. 100.”

{Failure to supply fertilizer to poor
and middle class peasants at control
led rates. (118) ]

1 beg to
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Suri E. K. Nayanar: I beg to move:

“That the demand under the
head Other Capital Outlay of the
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to heip the fishing industry in
Kerala (116)].

Shri H P. Chatterjee (Krishnagar):
I beg to move: .

“That the demand under the
head Minustry of Food, Agricul~
ture, Community Development and
Co-operation be reduced to Re. 1.”

[Failure to ensure equitable distribu-
tion of foodgraing to all States
133].

Food, Agri. stc.)

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Co-operation be reduced to Re, 1.

(Failure to explore all avenues of pro-
duction of foodgrains on a war foot-
ing (134)]

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
:.‘g;’-:pentmn be reduced by Ra.

[Need to go 1 for organic manure and
to rationalise the yse of fertilisers
(138)].

“That the demand under the
head Munistry ot Food, Agricul-
ture, Community Development and
1(:;-ﬂpeﬂuon be reduced by Rs.

INeed to reduce the import of food-
grams from foreign countries (139)].

“That the demand under the
head Minustry of Food, Agrieul-
1(:uc(;’-.c'memion be reduced by Rs,

[Need 2o take stepe to improve animal
husbandry and poulfry, (140)).
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“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development
and Co-operstion be reduced by
Rs 100."

INeed to take suitable measures for
preserving the live storage and dead
storage of nver valley projects from
being tilted up to keep the irngation
potential safe (141)].

“That the demand under the
head Minstry of Food, Agricul-
ture, Community Development and
Co-operation be reduced by Rs.
loo ”

INeed to rationalise the land laws
142)].

“That the demand under the
head Ministry of Food, Agricul-
ture, Community Development and
Co-operation be reduced by Rs.
100"

[Need to lift the ban on movement of
foodgrasns from one State to an-
other (143)]

“That the demand wunder the
head Agriculture be reduceg by Rs
100"

[Need to do away with top heavy ad-
minstration (14) ].

“That the demand under the
heag Agriculture be reduced by Rs
lw ”

[Need to go ! for intensive cultwa-
tion (145)].

“That the demand under the head
Agriculture be reduced by Rs, 100.”

{Need to take suitable measures for
sl conservation. (146)].

Shyl Ramavatar Shasirl: I beg to
move’

*Phat the demand tmder the head

ration be reduced to Re 1
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[Conetant rise in the prices of fertli-
gerg (151)].

“That the demand under the head
Ministry of Food, Agriculture, Com-
munity Develcpment and Co-opera-
tion be reduced to Re L.”

(Encouraging profiteermg and black
marketing i fertshisers. (152)]

“That the demand under the head
Minustry of Food, Agriculture. Com-
munity Development and Co-opera-
tion be reduced to Re. 1",

[Failure to pay more attention towards
immdigenous manures such as cow-
dung. (153)]

Shri Ganesh Gbosh (Caicutta

South): I beg to move;

“That the demand under the head
Ministry of Food, Agriculture, Com-~
munity Development and Co-opera-
tion be reduced to Re. 1.

[Failure to nationalsse wholesale trade
in foodgrains. (154)1.

“That the demand under the head
Mmstry of Food, Agriculture,
Commumnty Develofiment and Co-
operation be reduced to Re, 1"

[Failure to grant money to the West
Bengal Government to meet the loss
sustained 1n supplywng foodgrains at
subgidised rate n the statutory
raticined areas. (156)),

“That the demand under the head
Ministry of Food, Agriculture,
Communty Development and Co-
operation be reduced to Re, L

[Ducrimination in the supply of food-
grains to States with non-Congress
Governments, particularly West
Bengal. (156)1.
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[Shri Ganesh Ghosh ]
*“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be yeduced to Re. 1.”

[Failure to supply the promised quan-
tum of foodgrains to West Bengal
after the forming of the non-Con-
gress Ministry, (157)].

Shri H. P, Chatterjee:
move:

“That the demand under the head
Ministry of TFood, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Need to implement expeditiousiy the
minor irrigation projects. (159)).

Shri Ramavtar Shastri: I beg to
move:

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

{Need to check increase in the price
of fertilisers creating dafficulty in the
way of more productipn. (161)].

‘““That the Demand under the head
Minigtry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs, 100.”

{Nesd to check blgckmatkatwg, theft
of foodgwawmms, hearding and profi-
teering. (162)].

Shrl B K. Amin (Dhandhuka): I
beg to move:

“That the demand under the head
Mipistry of Food, Agriculture,
Campmunity Development and Co-
operation be reduced by Rs. 100.”

[Need to establish central agricultural
polytechnics in every district of
Gudarat State (163)1.

“That the demand under the head
Ministry of ¥ood, Agriculture,
Comm}mity Development and Co-
opetsfion be reduced by Rs. 100.”

{Lack of coordimation between ro-

search farms ang cuitivators of the
country. (164) ],

1 beg to

JULY i1, 197

Food, Agri. etc.) 1rejo

“That the demand wader the hgad
Ministry of ¥ped Agriculture,
Community t and_ Co-
operation be reduced by Rs. 100."

{Need to make soil-testing and soil
survey all over the coustry. (163)].

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

[Need to make water provision by
developing tube wells in Bhal and
Nalkantha areas of Gujarat State.
(168)].

“That the demand under the head
Ministry of Food, Agriculiure,
Community Development and Co-
operation be reduced by Rs. 100."

{Need to magke provision for adequate
credit facilities for improved seed,
pesticides and fertilizers by cloving
the community development works,
(167)].

“That the demand undsr the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

[Need to change the structure of apri-
cultutnl education n the country.
(168)].

“That the demand under the head
Mipistry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[(Need to estgblish rTural ingtitutes
and rural industrial estates in every
taluka or block in the country.
€169} 1.

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 160.”

[Need to establish Agricultueal Usmi-
versity in the North Gujarat. (19%0)).

‘“That the den undes the head
Minjstry of Food, AHiculNee,
Qeusnynity. Devplopgasnt- apd Qg-
operaion- be redsopd by Ra. IR
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Neod to depalop werehyusing end “That the demand under the head
{ gram gwa n the commtry. (171)]. Ministry of Food, Agriculture,
} Community Development wnd Co-
“That the demitid undér the head operation be reduced by Rs. 100.*

Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Re. 100.”

{Need to meet more junds to develop
fisheries in Gwjarat State. (172)).

“That the demand under the head
Minstry of Food. Agriculture,
Comnmumity Development and Co-
operation be reduced by Rs. 100

[Need to develop the well-integrated
schemes of rural works n Panch
Mahals and Bhal Nalkantha areas
of Gujarat State. (173)).

“That the demangd wnder the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Pailure to make arrangement for
crbop wmsurance (174)1.

“That the Demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Farlure to make arrangements for
adequate development for produc-
tion of cofton in the country. (173)].

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100

{Need to stop giving aid for the en-
courggement of cooperative farming,
(178)].

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

INeed to develop cold storage facilities
well spread out in Gujevat. (177)).

“That the demangd under the head
Ministry of Food Agriculture,
Cottmmunity Developmhent and Co-
operation be reduced by Re. 100.”

{Need to induce industrialists to work

Yor dijriculiural groduction. (178)].

[Need to appoint an advisory com-
mittee consisiing of cultivators,
engineers, and independent public
men to devise schemes for the maxi-
mum use of irrigation water. (179)].

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100*

[Fatlure to supply due share of im-
ported foodgramns to Gujarat State.
(180)1.

“That the demand under the head
Minstry of Food Agriculiure,
Commumty Development and Co-
operation be reduced by Rs. 100"

[Carelestness in regard to supply of
fertilizers mired with salt. (181)].

Shri Ganesh Ghosh: I beg to move:

“That the demand under the head
Agriculture be reduced to Re. 1.”

[Failure to take deterrent measures
against adulteration of Ghee and
edible mls perticularly mustard oil
(181)1.

“That the demand under the head
Agriculture be reduced to Re. 1.”

{Failure to help West Bengal 1o
develop fisheries n the State,
€192],

“That the demand under the head
other revenue expenditure of the
Ministry of Food, Agriculture,
Commumty Development and Co-
operation be reduced {0 Re, 1.”

[Policy regarding firation of price of
sugar for home market vis-a-vig
sale price of sugar exported (1889)3.

“That the demand under the head
other revenue expenditure of the
Ministry of Food Agricuilure,
Community Development and Co-
operation be reduced to Re. 1.

(Increase in the price of sugar for
ddmestic consumption. {(197)).
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Shel Kiruttinan (Sivaganja): 1 beg
to move;

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
aperation be reduced by Rs. 100.”

(Failure to achieve self-sufficiency in
joodgrains and sugar. (200)1.

“That the demand under the head
Mmistry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100."

[Failure to promde water, fertilizers
and checp credit to cultivators.

(201)]

“That the demand under the head
Ministry of Ifood, Agriculture,
Community Dcvelopment and Co-
operation be reduced by Rs. 100,”

{Failure to provide more funds for
manor irrigation schemes 1n Madras
State, (202)1.

“That the demand under the head
Mmistry of Food  Agriculiure,
Community Development and Co-
opcration he reduced by Rs. 100.”

[Failure to bring down prices of ferti~
lizers and to ensure sufficient supply
thereof. (203)]

“That the demand under the head
Mmistry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.,”

{Failure to gwe subsidy to Govern-
ment of Madras to meet loss sus-
tained by one medsure of nce per
rupee scheme. (204)].

“That the demand under the head
Ministry of Food Agricullure,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to mamntain low price for ferti-
lizers to encourage grow more food
policy. (205)]

“That the demand under the head
Muistry of Food, Agriculture,
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Community Deveiopment and Co-
operation be reduced by Rs. 100."

[Need to take inynediate steps to in-
troduce crop {nsurance scheme,

(200) 1.

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Need to provide more funds for silt-
ing, depthing and repairing of major
tanks m Madras State (207)].

“That the demand under the head
Ministry of ©Food. Agriculture,
Community Development and Co-
aperation be reduced by Rs. 100.”

[Need to formuldte special irrigation
schemes 1t Ramanathapuram district
in Madras State. (208)].

“That the demand under the head
Ministry of Food, Agriculture,
Commumity Development and Co-
operation be 1educed by Rs. 100

11014

[Need to improve the working of the
Commumty development blocks.
(209)]

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Inadequate allotment of sugar to the
Madras State (210)].

“That the demand under the head
Minmistry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.*

[Need to allocate more funds to fish-
mg industry in Madras State. {211)].

“That the demand under the head
Ministry of Food. Agriculiure,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to introduce ‘lift srrigation
sociwety’ scheme in Ramanathapuram.
District in Madrae State (212)1].

“That the demand under the head
Ministry of Food Agriculture,
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Community Development and Co-
operation be reduced by Rs, 100.”

[Need to improve the working of cn-
operative societies. (213)].

Shri N. Breekantan Nalr: I beg to
move: —

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

{Need for enforcing iland reforms,
(214) 1.

“That the demand unaer the head
Munistry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to achieve selj-sufficiency mn
foodgrains and n sugar. (215)1,

“That the demand uynder the head
Mimstry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Failure to evoive a national food
policy. (216)]

“That the demand under the head
Ministry of Food, Agnculture,
Community Development and Co-
operation be reduced by Rs. 100"

[Need for maintaining regular and
steady supply of rice to Kerala.
(2171

“That the demand under the head
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need for concerted efforts in minor
srrigation, (218)].

"I_‘hat the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100

(Necessity for re-introducing subsid
for fertilizers. (319)]. e

“That the demand under the head
of ¥ood Agriculture,

11016

Community Development and Ce-
operation be reduced by Ra. 100"

[Need for setting up a Central Cuttle
Breeding farm for jersey breed in
Kergla. (220)}.

“That the demand under the head
Ministry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs, 100"

{Necessity for setting up one of the
five large mized State farms with
Russian help in Kergla. (221)].

Shri R. K. Amin: I beg to move:

“That the demand under the head
Ministry of Food, Agricultue,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need to take switable measires for
sl reclamation n Kotar area.
(2231,

Shri N. breekantan Nair: I beg to
move:

“That the demand under the head
Miuustry of Food. Agriculture,
Community Development and Co-
operation be reduced by Rs. 100.”

[Need for establishing a paper and
pulp mdustry m Kerals under the
F.A.0./World Bank Scheme. (224)].

Shri K. Ramani: I beg to move:

“That the Demand under the Head
Agriculture be reduced by Rs. 100.”

[Fatlure to achieve the target of
tobacco cultivation fired for the
Fourth Fwe Year Pign (259)].

“That the demand under the head
Agriculture be reduceq by Rs. 100.”

[Failure to supply enough pesticules
to cotton cultwators at cheap rates,
(260)].

“That the Demand under the Head
Agriculture be reduced by Rs, 100.”

[Failure to check the sugar production
in the year 1966. (261)].

“That the demand under the head
Payment to the Indian Council of
Agricultura] Research be reduced
by Rs. 100
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SFailure to help ond enihsee jobaceo
eultivators to imcvease prodaction,
(282)1.

“Thaf the Demand under the Head
Forest be reduced by Rs. 100."

Y PFailure to giwe Governmment owned
fallow ang forest land to landless
apricultural workers for cultivation
of foodgrains. (283)).

“That the demand under the head
‘Other Revenue Expenditure of the
Ministry of Food, Agriculture,
Community Development and Co-
operation be reduced by Rs 100.”

{Failure to maintain the minimum
necessary sugar production and
distribution to comsumers. (264)].

“That the demand under the head
Other Revenue Expenditure of the
Ministry of Food, Agnculture,
Community Development and Co-
operation be reduced by Rs. 100.”

{Failure to fix increased remunerahive

price for small scale sugar cane
cultivators, (265)].
“That the Demand under the

head Purchase of Foodgrains and
Fertilizers be reduced by Rs, 100"

{Failure to provide adequate funds o
states to improve minor irrigation
schemes to increase food production.
(266) 1.

“That the Demand under the
heaq Purchase of Foodgrains and
Fertilizers be reduced by Rs, 1€0.”

{Failure to supply good yuality rice
at reduced price m all statutory,
informal and modified rationing
areas as well as in fair price shops
{a67)].

“That the Demand under the
heaq Purchase of Foodgrains and
Pertilizers be reduced by Rs. 100.”

[Failure to provide sufficlent loan
facilities to peasants for agricultural
purposes, (268)1.
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“That thse Demand under the

head Purchase of Foodgrains and

Fertilizers be reduced by Rs. 100"

[Failure to distribute cheap fertilisers
and stop black marketing in fertilis
zer supply to peasants. (269)].

Mr. Deputy Speaker: The cut
motions are also now before this
House.

Shri  Ramabadra Naldu (Tindi-
vanam): Mr. Deputy-Speaker, Sir, we
are discussing the most vital problem
that concerns gll of us. No one, how-
ever well he might be placed in life,
can afford to ignore the claim of the
hungry millions any more. The plight
of the poor has reached such a pitch
that almost for the past two years we
are hearing reports of people dying
of starvation in one part of the country
or the other When harrowing tales
of the millions of have-nots of this
country are echoing in all comers of
the world, 1 am afraid, we have no
moral right to stuff ourselves with al'
kinds of delicacies. fattening ourselve
at the cost of the dumb millions

After saying this it is but proper to
find out the real causes of this apathy
Only then we can gain a proper pers-
pective of the whole problem and
without the right diagnosis 1t |
impossible to proceed with the (ree
ment.

Sir, I have no hesitation in sayl
that the real culprit is this Governme;
at Delhi They have been ruling c
rather rulning this country uninte:
ruptedly for the past twenty years. 1
am not making a wild allegation. I
am saying this with a certain sense of
responsibility

While replying to the debate on
[rrigation and  Power Ministry’s
Demands. Dr K. L. Rao has stated
thet the Rain God cannet be blamed
for the drought and that it was the
absence of storage that caused the
drought.

Now who 1s guoing to do the
job of storing the much-nesded water?
Nof anybody or everybody could do it
It is the Government and the Gow
ernment alone thaf can and should &o
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i However much they muy argue,
oy Ineacapable fact remains that the
total amount spent oo frrigation in the
pist twenty ysars is less than the
émount spent on defence in the lest
two years. This ia definitely a very
poor record for a country like India
witich is predominantly agricultural
At least now there seems to be an
awareness and realisation of the
urgency of irrigation for improving the
eoonomy of this country, snd I hope
that this feeling will be ustained and
honest efforts will be made to meet
our food shortages in the near future

The same tragic tale of negligence
and lack of initiative Is repeated in
the feld of fertilisers also I think
that the per acre yleld in India is the
towest in the world With the right
type and timely application of ferti-
lisers, there is room for doubling and
even trebling our yield cof certain
crops But, even now, we foll far
short of our demand for fertilisers, and
unless there Is a real drive to boost
the indigenous production of fertilisers
substantially, it would be difficult to
make up the deficlency even In a
decade, because the use of feriiliser
and the demand for the same is grow-
ing rapidly day by day

There seems to be an unhealthy
‘sivalry going on between two Minlsters
Tas to the priority that should be given
‘either for irrigation or for fertilisers
1 think that priority should le fixed
taking Into consideration the prevalling
cirecumstances and conditions at a
particular area or vegion. In my State
of Tamiinad, though there Iy still
scops for minor frrigation, the irrige-
Han potential iy definitaly limiied and
for obiaining higher output, we have
to give priority to fartillser It may be
different with some other States where
‘there is still 2 large source of untapped
‘potential of water and land

In this regard I am sorry to say
tiat the demands of my State Tor ferti-
Hoers wnd minor {rrigation ave not met
afislactortly by the Contre.’ The
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attraction of fertilisers is less than
talt of what bas been asked for, and
Lhe cost is allowed to escalate so much
that It is really telling upon the cost
uf production of the farmer. At a
time when the State Government is
engaged in bringing down the cost of
production of the farmer, assuring
him s reasonable income for a decent
livellhood, the Centre is sabotaging
ihelr efforts at the State by removing
‘he subsidy on feriiliser. The ressom
given for stripping off this subsidy is
very strange The Central Goverde
nent feels that the demand for fertill
ser s more even when there Is wo
ubsidy Let them remove the subsidy
n wheat and see whether the demand
goes down Certainly, it won't
Demand should not be the gulding
principle In fixing the price of fertlll-
ser They must ook to the cost of
production -

Sir, 1 strongly feel that the poaition
in regard to subsidy should be restored.
Also, the racketing that is going om
with regard to nitogenous fertiliser
produced at Neyvell after the decontrol
ol the same. must be ended. In this
connection I would suggest that the
Meyvell Lignite Corporation may be
asked to give the sole distribution
right of the entire production to the
State Government at least tin the
ronditions improve  The 30 per cent
nt the decontrolled fertiliser of the
Neyveli Corporation is the real source
of mischie? in Tamilnad and there Is
racketing going on in epite of the hest
efforts of the State Government In
this regard If the Centre fs really
Interested in  helping the Hercullan
efforts of the DMK Government in
Tamilnad to bocst the foodgrain out-
put, some sympathy must be shown to
the State and they should be helped
to regulate the price of the fertilisers
Thirdly, It is the bounden duty of the
Centre to meet the required quantity
of the State In full The past perfomin-
ance and also the present initinttve of
the State should welgh with ‘dhe
Centre In making the nllocetions. sl
‘hope that our Biate weull V- wapined
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for wheat, is it not just and fair that
they help us to subsidise the price
of rice at least to some extent” If they
refuse, it certanly amounts to dis-
crimination. It may not be inten-
tional or deliberate, but as our Chuef

Minister, Anna, has pointed out,
circumstantial discrimination 19
certainly there

11024

Mr. Depoly-Speaksr: 1he House
stands adjourned till 11 A.m, tomorrow
18 brs

The Lok Sabha then adjourneq tu
Eleven of the Clock on Wednesdap
July 12, 1987/ Asadha 21, 1889 (Saka)
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